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Micro-project for development of tribals
in Orissa

727. SHRI RAHASBIHARI BARIK:
Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to
state:

(a) the Micro-projects for development
of Tribals in Orissa as on date;

(b) the funds allocated by Government
to NGOs, District-wise, and

(c) the details of the activities underta-
ken by these NGOs in the State, so far,
and the number of persons benefited
during each of the last three years?

THE MINISTER OF STATE OF THE
MINISTRY OF SOCIAL JUSTICE
AND EMPOWERMENT (SHRIMATI
MANEKA GANDHI): (a) Seventeen
micro projects are functioning for welfare
and development of Primitive Tribal
Groups in Orissa.

(b) and (c) Under the Central Sector
Scheme of grant in aid to NGOs,
Rs.79.04 lakhs, Rs. 149.41 Ilakhs and
Rs.9551 lakhs were provided to different
NGOs in the State of Orissa during the
years 1995-96, 1996-97 and 1997-98 re-
spectively for the welfare and develop-
ment of Scheduled Tribes. With these
grant in aids various activities such as
residential schools, orphanages, library,
hostels, balwadies, creches, medical units,
computer training, shorthand and typing
training, kanyashram etc were underta-
ken to benefit about 23,000 tribals annu-
ally for each year of last three years.
These grant in aids are not given to
NGOs district wise.
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Schemes for uplimfment of SCs, STs and
minorities

729. SHRIMATI BASANTI SARMA:
Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to
state:

(a) the details of Welfare Schemes/
programmes being formulated and im-
plemented in the country by Government
for the uplftment of SC, ST and
minorities Communities;



